FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
KUNAL STRUCTURAL DEVELOPERS & INDUST S PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Kunal Structural Developers & Industries Private Limited
2. | Date of incorporation of corporate 26.06.2007
debtor
3. | Authority under which corporate Registrar of Companies, Delhi
debtor is incorporated / registered
4. | Corporate Identity No. / Limited U45400DL2007PTC165199

Liability Identification No. of
corporate debtor

o

Address of the registered office Registered Office: 1st Floor, 5 Pusa Road, Near Karol
and principal office (if any) of Bagh Metro Station, New Delhi-110005
corporate debtor

o

Insolvency commencement date [ 23.05.2022
in respect of corporate debtor

7. | Estimated date of closure of 19.11.2022 i.e. 180 days from Insolvency
| |insolvency resolution process Commencement Date
8. | Name and registration number of Pramod Kumar Sharma

the insolvency professional acting Reg. No. IBBI/IPA-002/IP-N00110/2017-18/10258
| | as interim resolution professional

9. | Address and e-mail of the interim Address: H. No.-16, Dasharath Kunj-B, West Arjun Nagar,
resolution professional, as Agra, Uttar Pradesh-282001
registered with the Board Email id: pksharmafcs@gmail.com

10. | Address and e-mail to be used for Address: H. No.-16, Dasharath Kunj-B, West Arjun Nagar,
correspondence with the interim Agra, Uttar Pradesh-282001
resolution professional E-mail id: pksha!mafcs@_ mail.com;

cirp.kunalstructural@gmail.com

11.| Last date for submission of claims 06‘06'202? - §

12.| Classes of creditors, if any, under On the basis of audited financial statements of the
clause (b) of sub-section (6A) of Corporate Debtor for the FY 2015-16 available on the
section 21, ascertained by the Registrar of Companies, National Capital Territory of Delhi
interim resolution professional and Haryana Portal, only one class of creditors i.e., the

Allottees/ Investors under the Real Estate Project could be
ascertained and thus, is being considered.

13.| Names of Insolvency Professionals | Name: Mr. Satyendra Sharma

identified to act as Authorised Regd No.- IBBI/IPA-002/IP-N00737/2018-19/12260
Representative of creditors in a Address: M-3, Block No. 51, Anupam Plaza-ll, First Floor,
class (Three names for each class) | Above Axis Bank, Sanjay Place, Agra-282002,
Uttar Pradesh. Email ID: satyendrasirp@gmail.com

Name: Mr. Krishan Kumar Goyal

Regd No.- IBBI/IPA-001/IP-P00012/2016-17/10036
Address: A-147, Kamla Nagar, Central Bank Road,
Agra-282002, Uttar Pradesh

Email ID: kkgoyalca@rediffmail.com

Name: Mr. Pranav Bansal

Regd No.- IBBI/IPA-001/IP-P02027/2020-21/13137

Address: 18B/PA-3, Panchwati, Near Sub Power House
Crossing, Saheed Nagar, Opposite Garima Nursing Home,
Agra-282001, Uttar Pradesh

Email ID: ip.pranavbansal@gmail.com

14.| (a) Relevant Forms and (@)WEB LINK: https://ibbi.gov.in/home/downloads
(b) Details of authorized (b)Please refer SINo 13
representatives are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench, Court-ll, has
ordered the commencement of a Corporate Insolvency Resolution Process of the Kunal
Structural Developers & Industries Private Limited on 23.05.2022.
The Creditors of Kunal Structural Developers & Industries Private Limited are hereby called upon
to submit their claims with proof on or before 06.06.2022 to the Interim Resolution Professional at
the address mentioned against entry No. 10.
The Financial Creditors shall submit their claims with proof by electronic means only. All other
Creditors may submit the claims with proofin person, by post or by electronic means.
A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of Authorised Representative from among the three Insolvency Professionals listed
against entry No.13 to actas Authorised Representative of the class in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Pramod Kumar Sharma
IP Regd. No.: IBBI/IPA-002/IP-N00110/2017-18/10258
Interim Resolution Professional
Date: 25-05-2022 Kunal Structural Developers & Industries Private Limited
Place: New Delhi (Under Corporate Insolvency Resolution Process)
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Urcder Requation & of tha Insohancy angd Barkropioy Booed of indls
] ¥ Py
irsakency Aesolubon Process for Gorparate Fersons) Regulahons, 20146

FOR THE ATTENTION OF THE CREDITORS OF

ey ) R s 2 FURM VVIN'® KUMAL STRUCTURAL DEVELOPERS & INDUSTRIES PRIVATE LIMITED
0 Gujarat NRE Coke Limited - in Ligquidation [See rule 7] SELEVANT PARTICULARS
PUBLIC NOTICE OF AUCTION EEZ?ORSAIHalF;IéJ(I:\IT’gLRE [ Name of comporats deior | Fuined Stuciural Developers & indusiies Frivate Limiie
SHARE DEPARTMENT, BOARD & CO-ORDINATION DIVISION - ; : Naotice is heraby given by the undersigned to the public in general that the below , Lirie: of incomoralion of corpormie | 26062007
PLOT No. 4, DWARKA SECTOR-10, MEW DELHI-110075 Whilst care is taken p”(.)r. 0 mentioned assets and items owned by Gujarat NRE Coke Limited - in Liquidation NORTHERN REGION AT NEW DELHI. . imw P | o - [
Email Id: hosdi@pab.co.n, Tel # 011-28044857 acceptance of advertising || |(“GNCL"), is bieing sold *via e-Auction’ under the terms and conditions specified IN THE MATTER OF debtor & incorporsted f regetered
INTEGRATED TRANS LOG [ Comporate Idantty Mo, S Umted. | L4400 2007 P TLIE5199

below, The sale is without any kind of warranties and indemnities.

Re-auction of unsold items/assets and its terms will be announced through
the website of the corporate debtor and shall not be published in any
newspaper. Potential Bidders are required to visit www.gujarainrecoke.com

DEVELOPMENT COMPANY LIMITED
(Company incorporated under
Companies Act, 1956)

_ PUBLIC NOTICE Liabibty Idenfication No. of

| Motice is hereby given that Share Cerfificate(s) of the Bank mentioned below has been
{ reported lostmisptacedistofan and the registerad holder(s) theraof / claimant(s) theredo has

copy, itis not possible to verify
its contents. The Indian

| eowponale dislo
- | Address of the regisiensd office

| Reqgitered Cifice: 151 Fioor, 5 Pusa Foad, Maar Karcl

andl principal offce (i ary) of Bagi Medn Siation, Rew Deafni-1 10006

| requested for issue of duplicats share certificata(s) Exoress (P) Limi nn COMPANY PETITION NO. - | corporals detior _
|[Sr. [ Wame of Sharenalder (s) | Folio No. | Certficate | _Distingtive o, | Wa. of press : . U S S AL e Sass 2/RDINR)/361/Integrated Trans/2022 | respoct ccvporsim bt~ |
. ¥ Hnctve B0 | a1 | held responsible for such || | time. _ | ADVERTISEMENT OF PETITION - Estrratied cte of closure o 16112022 15, 180 days from Inshvency
I HITAGH FUMPAR fent f | 1| Auction Date Friday, June 10, 2022 from 11:00 AM to 5:00 PM. Ezch auction Notice is hereby given that a petition for the .mﬁ*wlﬂﬁ?h;“zmiﬂ 5 Eﬁmﬁ.ﬁm!‘;gﬁ
U MAHAIN Contents, nor 1or any 10ss Or and Time will have an unlimited extension of 5 minutes” |.. the end ime of the summary winding up of the above-named |t rctvarmas sectescional acting | Py, N IBBUTPA DRI NO0T 12017 15/10258
IT-1 SULAKSHANA 0134226] B211 | bB28991-6B29430| 500 damage incurred as a result of { e-Auction will ba extended by 5 minules each time if bid is made company by the Regional Director at New] | B8 inberim resokstion professional | i : By
: withim the last § minutes before the closure of the auction. Delhi was on the dav of 4 April 2022 .| Address and eemal of e irtenm | Addiess H. Mo-16, Dashasih Kunf-8, West Anun Magar,
MAHAJAN . . . , y p resalution professional, as Pegra, Utar Praciesh- 282001
' T _ . transactions with companies, 2| Assats [ lems | Set of Power Plant Equipments (Collectively) of Gujarat NRE Coke presented to the said Regional Director by registerad with the Board Emal it pshammaicsigmail com
In case any person has any claim in respect of the said shares/any abjection(s) for tha . TR for Sale Limited {in Liquidation) at Dharwad, Kamataka, the detafis of which the said company and that the said petition | Ackdress and e-mail 1o be used for | Address: H. No-16, Diasharsth Kunf-B, Wast Arjun Nagar,
issuance of dupicate certiicatas) n favour of the above stated sharehaider(s)/ ciaimantis), | | associations or individuals are available on the websile wivw guiarafracoke. com s directed to be heard before the Regional] | | eicton posonal - | £l pharematca@emal com
; ; ey e iz ; R v o uticn : HY ) :
| ARG Ey ST IE00 10w 6 P O GBI WHRA: | 5 N 206 Lok 61 URCATEY o8 advertising in its newspapers || |2|Participatingin | All interested buyers must adhers 1o the relevant and applicable Director on the day of 10 June 2022. ¥ | ﬂf;aﬂmb'-';gfmﬂkﬂ@?.m com

.| Lest data for submission of clams
.| Cigmaes of credion, il army), undes
chuse (b} of sub-section (B4 of

section 21, asceraned by tha

[ this Motice,  within 15 days from the date hergof no claim is raceived by the Bank in respect
| of the sakd certificate(s), duplicate share certificatels)fetter of confirmation will be issued,
| The public & hereby cautioned against dealing in any way with the above mentioned

the Auction Any contributory or other person desirous off
supporting or opposing the making of an

order on the said petition should send to the

Terms and Conditions or Process Memorandum (as the case may
be) as specihed on the website www. guiagralnrecose.com

| O $he ba=is of audited financial shfements of e

| Ciorporaba Dabbar tor the: FY 2005-18 svaiabie on e
Regestrar of Companies, Nabonal Capital Temlory of Dethi
and Haryara Poral, oniy ona class of credions ia.. tha

or Publications. We therefore
recommend that readers

Last date for

| certificate(s). _ S subrricsion of ED) 2200 FM an Thursday June 09, 2022 petitioner or his representative notice of his KO e Mo proveislonsd Allottes Invastore Under the Resl Estais Project could be
Far Punjab National Bank make necessary Inquiries 5 | Inspection To schedule inspection, please white 1o intention signed by him or his representative] | . ﬂwm:ﬂ mtzﬁﬂ being consicend,

| ] . . . . i i .| Mames ol Irsokency Professionais | NaTE: M Satyendra Sharma

| Date: 25.05.2022 Ekda Pasricha liquidator.gncl@decoderesolvency.com with details with his name and address so as to reach : : A Mo BEVFA-DCE P NOO77 201615/ 2260

g 1 dsclol before sending any monies or the petitioner or his representative not latef Db s el o

Acidress M3, Binck No. 81, Amuparm Piead, Firsl Floor,
Aoowa Axis Bank, Sangey Place, AQre-262002
Littsr Pradesh. Erve (D salyendrasrpiionmail oom

requasting the same

All interested bidders are advised to contact the undersigned only by email,
by writing to liquidator.gnclfidecoderesolvency.com, no other modes of
communication would be entertained. Sumit Binani
Liquidator

surnil_benani@hotrmail.com

IBEI Registration Nurmber:
IBBIIPA-D01/IP-NO0005/2016-17/1 0025

| Place: Mew Delhi Company Secretary Fepresentatve of creditons in a

clash [Thres names or sach dags)

than five days before the date fixed for the|
hearing of the petition and appear at the
hearing for the purpose in person or by his
representative. A copy of the petition shallf
be furnished by the undersigned to any
creditor or contributory on payment of the
prescribed charges for the same. Any
affidavit intended to be used in opposition tg
the petition should be filed before the
Regional Director and a copy served on the
petitioner or his representative not less than
five days before the date fixed for the|

entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever,

Mama: Mr. Kishan Kumar Goyel

Aegd Mo.- IBSPA-DO01 PPOO0T 2208171 D036
Addrass A-147, Eamia Magan Central Bank Aoad
Agra-232002, |Mier Pradesh

Ermad 1D kkpoyaicyEvedifmail com

Place: Kolkala
Date; May 26, 2022

TIJARIA POLYPIPES LIMITED

REGD. OFF: SP-1-23168, RICDO INDUSTRIAL AREA, RRAMC HANDRAPLURSA
SITAPURA EXTENSION, JAIPUR-3I02022
TELEFAX: 0141-2333T22 EMAIL: INVESTORSETIJARIA-PIPES.COM CiN:L2520%RJIZ006PLCOZZE20

mama M Pranay Bansal
Aege Mo - IBEIPA-L01 2 PO R20e0-211 3137
Scdressr 188/PA-3, Fanchweatl, hlaar Su Powser House
Crossing, Saheed Nagar, Opposie Garirra Mursing Home,
Sora-28E0 |, Uittar Pradiesh

| Emal I lo pranavbarealidgmal.com
[AWEE LIk heps: b govinghomeidownloacds
(biFiaass refer S Mo 13

14, | (a) Rekavant Forms and
oy Delais ol aahorized

EXTRACT OF STATEMENT OF AUDITEDSTANDALOMNE FINAMCIAL RESULTS FOR hearing. rernsnrats ar avaiabio ot
THE QUARTER AND YEAR ENDED J1st MARCH, 2022 e b s eeespr EPS) Sd/' Matics o harsty g that the Nalicnal Company Law Tribunal, Naw Delhi Bench, Courtl, has
I Sr. [Particuilars 3 Months Ended Year Ended | 3 Months Ended Yashwant Singh Chauhan ;IEIEH’EEI 1IIE|E mqunmgﬁrgent o g_-:,-:rufraj-a Insazl-.-aazg.:? Ft;s::luhun Process of the Kunal
N 31.03. 20232 31.03 2022 =21.03. 20217 Representative for Petitioner Compan ructural Levedapears & Inausires Frvaie Lemided on 2500, 215
| { Ao itar {Auditod] (A uditod | R p. tered add fthe C P y The Creditors of Kunal Strechursl Developers & Indusiries Private Limited ara hareby called upon
-3 :;?L'"": “T:D::ﬂ:f""m“ ;’::;‘:;“ 1367.25 S510.41 S463-38 eg(;; e\;'e d: res|§|° ;l tol?p%ny' to submit thair clalms with prood on or bafora 06,06 2022 1o the Interm Resclution Professional at
rofits the ki , vardnaman rlaza, Flot NO. 9, ther address menboned aganst emng beo 10
- E‘:?hunjlt:ﬁ:uﬁ :f::m-rl;;gn:;nms -rr;clh::xl (FS53.14) (2971.69) | {559 43) Sector - 6, Main market, Dwarka, The Eman-::al.ﬂr&dnn: ehall submit I:ﬂewfn::-alma with proof by electronic means caly. All athar
| (i Extagpitionsl swiior Esirdrdinmry i ) (753.14) (2a71.81) | (550_74) New Delhi, PIN: 110075, India Graditors may submit tha caims with proof in perscn. by pest or by slectonic means. :
7 [rat Profit / (Loss) for the period Sier thx - Contact No: +91-0988410727 A Financial l:.lna-dnnr belonging o a class, a8 lsled againsl the aniry Mo, 12, shall indcate it
| {after Exceptional andior Extracrdinary items# ) (753.14) (za71.81) | {559_74) ontact No. +91- chice. o '“"**;ff'il‘a" E?F’TET?E"‘*'J":'“ STiong. e i ""5‘?'”?_“‘“"“}:;;:}'“55‘5““ iested
= Townl Compre e bve o for TR peeckod .':|_|_.'|r||:.|5-.r_nlr!.| 3. 1310 act &% Ausbhonsed Aapresentative of the class in Forrm Ch,
IComprising Profit / (Loss) for the period (after Subpmission offetze or misleading paools of clesm ehall ettract penaltias.
| fmx) ared Othapr o prabansinee incoma (after tax )] ({750, T (21565 _86) 1 {5517 . 4£2) S
& Paild-up sguily share capital (face valuas of Framod Burmar Sharma
A=, 10f- e@ch) ZREZ 66 IREZ G5 | 2NE2 G5 IP Regd, Mo IBB1IPA-0021P-H001 10/201 7-18/1 0558
Earnings Per share of Rz, 10d- each (ot annoadisoed) Infenim Rasalulion Professiaonal
Baomis (2. 62) [7.58) [1.93) Duale: 25-05-2022 Kunad Structural Developers & Industries Private Limited
v Diluted [2.82]) {T.-58) (1593} | - 300 Blens Dalb der Corparate Insolvency Besolution Process

1. The abowe financial resufts have been reviewed and recommended by the Aoedit Commitbos and

;pgn:rved = 1 Iheng-cfr_urd of I:I:drec'lglnr: at their ;n:ewtlng hEIt-;:d" EEI!I"I- Moy, Enz?i-d-urcd
s regard 4o | srad Tax as vl 4 ﬂ:-.“ @ :-Fl:l:‘::lnmnﬂ .;lﬁmvr:"c::;n:n Lo :::uaﬂﬂunrﬁnu. o _ﬁﬁ?—l— ‘r. drI'e < 2qi i ”
s B et o o s s S >orzT ¥a> Canara Bank A\ | regional offic E-AUCTION
g R g L U e e Mathura
jection being prepared, comnsiderning the business climate, orderms on hand, tenders being filled, future =
i’:ﬁ:ﬁfﬁ'ﬁeﬁuﬂ:ﬂtﬂm&:’; ;':“dp':g Eﬁ::m"r;’;'f e SN SIS ST S T O T . E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITISATION AND
B T e ] aren RESEIME ERL TN OF: FINAREIL A2 SET AL EIECRCERENT OF SECURTY I TEREST JE T 2002
10 5".?"1., figures up.ﬂ"’nf_cﬁn;hgr 31. 2021. being the date of the end of the third auarter of .;:."F.F;r.mr.;da‘-:m. READ WITH PROVISO TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
arrbitarad Bor Sath Operaling SeImoris ara: Ty Ies Meciies FOPE: FUG Bia: Mriasiton syttem: X3 Thutle Last Date & Time for receipt tender document : 10.06.2022 up to 5.00 PM
qﬂnu'#'?'ld::h";‘:: iEuH:rrllh::l:;':-::‘:f the detailed Formrmatl of quﬂr‘l:u-rﬂ.rg"ﬂjr financial réesults NHled with the stock Dﬂtﬂ 'E' Tim nf E-ﬂuctlnn = 13-u5-2u22 frﬂ'ﬂ'l 11-3‘] -AM tﬂ' 12.3“ PH
exchange under Regulation 33 of SEBI (Listing Obligations an mclosure requirements). Regulations, 2075. Motica iz hersby given to the public in genaeral and in particular to the Borrower (8) and Guarantor(s) that the balow
The full format of the guarteryiyéearly financial results are available on the websites of the stock exchanges described immovable property morgagedicharged to the Secured Creditors, the Constructive/Physical (Strike
ie. www nasindia.com. wes.basindia.com and on the Company’s website, www.tijaria-pipes.com. Whichever is not applicable) possession of which has been taken by the Authorised Officer of Canara Bank, will be
P el e oy vy sold on “As is where is”, “As is what is”, and “"Whatsoceaver there is” On 13.06.2022 )
AR WETa S e Description of Proporties _ [seiePis
EBranch : Maholi Read, Mathura Contact Detail : Branch Manager, Ph. No. 9412751077, e-mail id : cb18862@canarabank.com
Borrower- 1) Sri Aman Sio Sni 7 Residential Property situated at East part of Plot Nao. 35,
. ) Rajendra Yadav, 2) Smt. Hemlata Khasra Mo. 5, Mauja Tantura inside Buddh Vihar Colony, Teh. _
Regional Office: 1st Floor, B.D.A. Complex Wio Sri Aman, Add. of Both- 539, | 1072212034 | ¢ i Mathura, Area- 93,64 Sq, MU, Properly in fhe name of | Ltoc10000
-' -' + int.& Other
i : : MNanee Puram, Mathura. Expenses | on Aman Slo Sri Rajendra Yadav, Bounded as: East- Rasta 20 T
Priyadarshani Nagar, Bareilly (U.P.)-243122 FL Wide, West- House of Ishad at Plot No 35, North- House | 1,73,600/-
Pramod, South- Rasta 15 Ft. Wide.
m Borrower- Mis Bankey Bihari Marble, Land & Building Property at Plot Mo 12 & 11{Part), Mauja
| | E-AUCTION SALE NOTICE | o Add.- Piot No. 2B, Navada Mathura, |4 “?35? 45 | Girdharpur, inside Ajay Nagar Colony, Teh. & Distt. Mathura, |go z?anm
E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financlal Assels and Partner- 1) Sri Sahab Singh Slo Sn| ™ ™" " *|areq. 292 63 Sq. Mir., Property in the name of Smt. Shanti Devi [—————
Enforcement of Security Interest Act, 2002 read with proviso to Rule B(6} of the Security Interest {Enforcement) Rules, 2002. Shiv Charan, Add.- 5, Ajay Nagar, |+ intt& Other |\, o epiycharan, Bounded as: East- Remaining Part of Plot 4
Motice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described g'rdsh.a' ur, 5"5?? Mmaggfl wam’;‘&a‘ e No 11{bankey Lal), West- Plot Smt Kamia Devi, North- Plot Sr | 8,22,180/-
immovable property mortgaged/charged to the Secured Creditor, the constructive/ physical/ symbolic possession of which has tlH o Ehafigbag?'l, Eimﬁgﬁﬁg Erishra Digambar, South- Rasta 30 Ft, Wide.
been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on "As is where is", "As is what is", and "Whatever Magar, Mathura, Guarantor &
there is” basis on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from Mortgagor- Smt. Shanti Devi Wio
the respective borrower (s) and guarantor (s). The reserve prica and the earnast money deposit will be as mentioned in tha table Late Shiv Charan, Add.- -ﬁjﬂﬂ" Nagar
below against the respective properties. Girdharpur, Krishna Nagar, Mathura.
Borrower & Mortgagor- 1) S Deshra) Residential Property situated at Morth Part of Plot No. 66,
SCHEDULE OF THE SECURED ASSETS ﬁ}] Séi 'F%Ehh&“ghhﬂ grr:t’[u[;lt::‘l;'I Dlgé 8.91 1?55_93 Khasra Mo. 317 M|, Mauja Girdharpur, Inside Nidhivan |44 EE[I'[ID!—
Sr. Name & Address of the Description of the Immovable Outstanding Amount | B0 e EMD Ni d?wi'.-*a:'ln Exﬁnsrfanjﬁ e rdﬁa:j:lur I& atljlura CruR : Extension Colony, Teh. & Distt. Mathura, Area- 50.16 Sq. Mir, E—
No. Borrower, Co-applicant Sacurad Assels to be sold as per Demand Nofice Price BID Increment Oiatasrioes: B Dalﬂwdar o ! 1 EI:i Expanﬂmum Proparty in the name of Sri Deshraj & Smt. Doli Devi, Bounded
& Guarantors Amount + Interest Amount Fateh Singh, Add.- Village Hﬁanjra Bas as: East- Rasta 20 FL Wide, West- Plot Vijaypal, North- Plot No | 1,26,400/-
1. | Borrowers: 1. Vineet Medical Hall, | Residential house situated at part of | Rs. 36,75,034.05 | Rs. 28.80| Rs. 2.88/- Post Karahari, Distt. Mathura. 65, South- Plot No 67.
Prop. Vishnu Agarwal, 551,|khasra 552 sahukara, Bareilly in the name | (Thirty Six Lakhs | Lac. (Rs. Lac Borrower- Mis Govind Singh Contractor 4 Rasidential property situated at Plot No15, Khasra No 635, ¥
Sahukara , Bareilly of Sangeeta Agarwal w/o Late Shri Vineet|  Seventy Five Twenty | (Rs. two Lac & Suppliers, Prop. Mr Gavind Singh Slo 12,34,628/- Mauza Maholi Road, inside RK Puram Calony, Phase II, Teh. & | 97 g5 go/-
Guarantors: 2. Mrs. Sangita|Agarwal area:125.41 sqmir, Bounded on | Thausand Thirty | Elght Lac| gighty eight Er“upnﬂﬁ?g- Aﬁg:nﬁfaﬁmﬁmﬂ bsrr“"&d +intt& : Distt. Mathura, Area- 208.03 Sq. Mir., Property in the name of —_—
Agarwal, 551 Sahukara , Teshil and | the North: house of mannu agarwal and | £ Rupees and & Eighty thousand) Ounrantare Sint Bo Devt urt uh%n Dai EmF,"E,n':'wﬁ,ﬂ"EI Smt. Son Devi, Bounded as: East- Piot No-32A, West- Rasta 4
District Bareilly., 3. Mr. Sanchit|kapoor, Bounded on the South: Gali| o . - = Only) | Thousandp o= Wio Sr Om Prakash Add.- Ajay Nagar 30 F1. Wide, Morth- Piot No-14, South- Plat No-16. 2,77,000/-
Kumar Agarwal -535 Sahukara|connected to Sahukara Fatak, Bounded | . . . | Only). e Colony, Near Krishna Public School,
Chatta Wali Gali , Teshil and District| on the East: Rasta Gali 6.0 ft wide and : Maholi, Mathura.
Bareilly. Branch : Main Branch,|house of EIE“JEL Bounded on the West: Borrower- Mis Jai Gopal Traders, Prop. Sri Residential Property situated at Plot No.31, Mauja Keshopur F
Bareilly, Mob.: 9838168760 House of Vineet Gopal Singh Rana Slo S Dungar Singh, 13.25,219.23 | Mancharpur, inside Ramnagar Extension, Teh. & Distt. Mathura, | 38 55 400/
. : = : Add.- GLA University Campus, Jaint, Mathura, | "=+=*" Area- 167.22 Sq. Mir., Property in the name of Sri Gopal Singh | Tt
2. |Borrowers: 1. Mr. Abhisekh|Residential House Situated At part of Plot | Rs. 17,57,891.40 | Rs. 1710 | Rs. 1.71 Proprietor & Mortgagor- Sri Gopal Singh| + intt.& Other 167, - Mir,, : pal ing 7
Verma S/o Sri Anil Kumar, Add:(no 159 160 Part of Khasra No. 245 (Rupees Lac. Laci- Rana Slo Sri Dungar Singh, Guarantor- St Expenses o Sri Dungar Singh, Bounded as; East- Plot Nq-SE, West- Plat . J_—
H.No. 60 Bankey Ki Chowni, Near|admeasuring Area 57.69 SQMT at| SeventeenLac | (Rupees | (Rupees hwari Devi Wio Sri Gopal Singh Rana No-30, North- Plot Mo-37, South- Rasta 30 Ft. Wide. 1O
Asraf Khan Police Chauki Bareilly | Biharman Nagla Comrad HL Parwana fifty seven Seventeen| (One Lac dd.- 31, Ram Magar, Mathura Bangar, Post
243001, 2. Smt. Shraddha Verma|Nagar Bareilly UP in the name of Mr. thousand Eight Lakh Ten seventy one Krishna Nagar Mathura.
W/o Sri. Abhisekh Verma,|Abhisekh Verma S/O Sr Anil Kumar and hundrad rinety | T0us0] -~ Housand Borrower- M/s Keshav Dev Metal, Prop. 7 Residential Property situated at Part of Plot No4dA, Mauja F
Add: HNO. 80 Banke:.r Ki Chowni, | Smt. Shraddha Verma W/O Sri Abhisekh d fort Y ‘Dﬂl}':l. [ Sri Motiram Sio Sri Tl'lh.:lk.l. G‘Lllal'a“mr &. 12 62.348.12 Mathura Bangar, inside Om NE!}EL Teh. & Disti. Mathura, Area- 17.06.000/-
Near Asraf Khan Police Chauki|Verma, Bounded as : East: Rasta Meter | ©Ne and fory only) mﬂ?ﬂiﬂ::i- dsumf‘i!ﬂ:”‘:ﬂ[ D‘*j{“ f'::r""’lﬂ Sl ¢ it 8 Other |B361 S8 Mir, Property in the name of Smt. Unmila Wio S |——2——
Bareilly 243001 wide after which House of Ashok Maurya, |  Paisa only) 1 Lac Wall Bai 88 Om Nanar Colar: Kinter |~ Expenses | Motiram, Bounded as: East- Plot Devi Singh, West- Rasta 18 <
Branch : Main Branch, Bareilly,|West: Plot no. 159 and 160 Juj Smt. Munni Nagar Mathura. ga ny: Ft. Wide, North- Plot No-3, South- Part of Plot No-44. 1,70,600/-
Mob.: 9838168760 Devi, North : Bakiya Plot Amjad All Khan By ETER ST o1 el B Wi oW1 v Borrower- Mis Krishna Electro Platters Residential Property situated at Plot No-18, Block-E, Khara No
Plot 159 and 160 ka Juj, South : Rasta 9 P o Sty Shartes G S on T it Sl pam ibsios e bl IR <
Meter wide after which Arazi kali Charan. at 12:00 PM tl:l 4:{"] PM. R - h Chand Ga Add.- H 3*5.9?.9?3.42 P H] ) p By T, G ERGE Tt IV A, Saey 45,43,&“1]}'-
- = . amesn Lnhan utam, Agd.- House s inside Janakpuri Block-E, Teh. & Distt. Mathura, Area- 208 5q. | —————
TERMS AND CONDITIONS :The sale shall be subject to the Terms & Conditions prascribed in the Security Interest (Enforcement) Eﬁ'a?a.ﬁgrl.' %’”&%ﬁ’&”i’ﬁ%”@ﬂihﬁ”&% *E“;Ehﬂﬂ“m F |Mtr.. Property in the name of Smt. Son Dei Gautam Wio Sri %
Rules 2002 and to the following further conditions : Sri Ramash Chand Gautam. Add. H. No. Ramesh Chand Gautam, Bounded as: East- Plot Mo 19E Sri | 4,64,800/-
1.The properties are being sold on "AS IS WHERE IS BASIS" and "AS 15 WHAT 1S BASIS™ and "WHATEVERTHERE IS BASIS". 2. E-18, Janakpuri, Maholi Road, Mathura, Hariom Sharma, West- Plot No 17E Sri Tejpal, Morth- Plot No
The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Guarantor & Mortgagor- Smi. Son Dei BE Sri Jawahar, South- Rasta 30 Ft. Wide.
Authorised Officer, but the authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation. EEEI?NHWfEUS”E!?‘f‘g‘EEEHEEEE Gﬁ:ﬂ
3.The Sale will be done by the undersigned through e-auction platform provided at the Website wwwmstcecommerce.com on E- Road. Mathurs: . P
auction on 17.06.2022 at 12:00 PM to 4:00 PM. 4. For detailed term and conditions of the sale, please refer - e - :
; . ] ; . : M/is Krishna Metal, Prop.- 1. Residential Pro situated at part of Plot No.15, Mauja
www. mstcecommerce.com or www.unionbankofindia.co.in, 5. For further details, Please contact above mentioned branch. 6. Last Chandrapal S/o Manochar Singh. 4 Girdharpur, inside Eﬁjﬁnam Calony, Tgh. & Distt. Mathura. M&é_ 7.61,000/-
Date for submission of EMD-on or before the commencement of day of E-Auction. Add.- 56 Brij Dham Colony | T*06:068/- 83,61 Sa. Mur, Property in the neme of Sr Chandrapel Singh & 2
Date : 26.05.2022 Place : Bareilly Authorised Officer, Union Bank Clechwetul, Lathoem, Gsriidor L e L Novth. Part ot PId b 16, Boith PRt N T4, | oo
Dﬁ"llNaEg; Lac:tminr?agar MEEHI.II’E; 2. Residential Property situated at parl of Plot No, 28, Mauja T
g g B : Girdharpur, inside Brahmpun Colony, Teh. & Distt. Mathura, |11,00.000/-
UNITED DR'LL'NG TDGLE L|M|TED iﬂzmkéiﬁn?:ahﬂéﬂr Egﬁ_gg;argﬁlr' Area- B3.61 Sq. Mir., in the name of Sr Chandrapal Singh, T
CIN : L?9199DL1985PLCO15T06 e ' ' ' Bounded as: East- Fart of Plot Mo, 28 Aqun & Other, West- | 1,10,000/-
REGD, OFFICE : 139 A, First Floor, Antriksh Bhawan, 22, Kasturba Gandhi Marg, New Delhi-110001 P AR Sl W i i i el s e
E-mail ID: compsect @ udtitd.com, Website: www.udtitd.com Phone No, 0120-4213490, Fax No, 0120-2462674 ﬁg:;ﬂﬂmgf'ssﬁh gﬂ:ﬁ;‘r gﬁfﬁnﬁf 7 Hﬂ"é‘_‘jﬂp’g' Flat P"gf*:ﬁ:l- P;:ai?hﬂuusENHu;E- ‘1%052‘3;% 4
STATEMENT OF AUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS S Nernkd Siah. Chaulinn Sln Bif | 1T B, e o ™ 114:82,000):
FOR THE QUARTER AND YEAR ENMDED 31st MARCH, 2022 Rajendra Singh Chauhan Add, of Both- | + intt.& Other . : 4
. Flat No C1. Ground Floor. Plot No 69, | Expenses Colony, Teh. & Distt. Mathura, Area- 90.06 Sq. Mir., Property
Standalone (7 in Lacs, Except EPS) Consalidated (% in Lacs, Except EPS) I‘}:{ﬂarihha Makhan Vatika, Vrindavan, Eréhfhgim&ﬂ dse?téghé;as;“ Ei:i E“?dﬁﬁ:'ﬂﬂ?‘m&‘ﬁ Eﬂ';ﬂ:‘ 1,48,200/-
athura. . - 3 : - :

g Particulars Quarter ended Year ended Quarter ended Year ended Morth- Opan Sky, South- Shamlati Passage.

rq.;, 31.Mar-22 | 31-Dec-21 | 31-Mar-21 | 31-Mar-22 | 31-Mar-21 | 31-Mar-22 | 31-Dec-21 | 31-Mar-21 | 31-Mar-22 | 31-Mar-21 Mis Anu Traders, Prop.- Annu Singh {21 .43,459.73 1. Land & Buikding At Water Rate No 239119, Part of F‘I!:nt Mp- 93 A z

| Audited |Unaudited | Audited | Audited | Audited | Audited |Unaudited | Audited | Audited | Audited e Paciin Traes & Siphare. Prap.1] e o | L T Sty e | 14,68,008)

1 | Total Income from Operations 400604 | 461426 | 473756 | 1664173 | 14,650.06 | 400216 | 527497 - | 17,588.73 - ﬁhirendﬂﬂ Ein%h Pﬁghﬁfé;dd--ﬁ- '-’IBhﬂﬁal P Ivead Singh, Bounded as: East- House of Shagwan Singh, West- Part of ; AEEEDN

"2 | Profit before Exceplional flems and tax | 1,11331 | 1091895 | 50287 | 7.16422 | 391397 | 102255 | 193361 7.147.01 : Guarsntor. Dhirandra Singh Periher FIGH0c 252, Noré Foois of Fown oo, ot R W . '
T . 5 50287 | 7 2 | 39124 79 & | 714711 > Add.-19, Gopal Maoar, Near Teachers 2, Residential Properly House Built on Plot Mo 19, Gopal Nagar 4

3_| Profitbefore Extraordinary ems and tax | 111331 | 191885 | 50287 | 716422 | 391397 ] 102285 | 193381 7.147.0 b D b Bew 3 b ?ﬁﬂ,!ﬂ?.ﬁg Mauja Pannapur, Teh, & Distt Mathura, Area- 127,52 Sq. Mir inthe | 40,40,0001-

| 4 | Profit Bafore Tax 111331 | 191895 | 50287 | 716422 | 391397 | 102255 | 193381 | 74700 Sisodiya S/0 Ramswaraop, Add.-276, Eman':‘mﬂ"’ name of Dhirendra Singh Parihar Sio Veeri Singh, Bounded as:| ~— ®

5 | Net Profit after Tax 81085 | 130420 | 41660 s03551 | 3zsese| Tz 131008 -1 500292 - Sisodiya Bhavan, Gopal Nagar, Mathura Eﬂ-ﬁé ﬂftzlu; Il:tﬂ-mlﬁiﬂ'-'-’est- Plot No. 8, 9 & 10, North- Road 18|  4,04,000/-

. g, South-
g | Total Comprehensive |ncome for the - e
S : = Ei T Borower- 1) M/s Sukhveer Singh EMT of freehold residential properly at Chak No 347 (Par)
; 5 0 5 370 9 40 ; ; , ! : .

7 | Paid-up Equity Share Capital ) ) ) Singh Sfo Gulab Singh, 2) Mr. Satpal 35,88,110.24 | oy & pist, Mathura, Area- 183.94 Sq. Mir,, Property in the name §—
[Face Value of Rs. 10/- each) 203021 | 203031 | 203031 | 2.03031 | 203031 | 208964 | 2.0089.64 2.089.64 Singh Sio Kanchan Singh, I_‘*‘artnlar & | +intt.& Other | of Mrs. Chandravati Devi Wio Sukhveer singh, Bounded as: East- 4.79.800/-
Othet Equity 2195158 17,342,92 | 2195168 | 17,342.92 | 22,086.55 - - | 22,086.55 . Guarantor- Mrs. Chandravati DeviWlo | - pyng  [Plot No.8 Owner Prem Singh, West- House Veer Narayan Built On '

: : . Sukhveer Singh, Add. of All- 254/10, Plot No.10, North- House Roshan, South- Road 20 Feet Wide.
Eﬂ-"‘-'ﬂg Per Share (for Continuing Tej Nagar, Maholi Road, Mathura.
perabtons) - - - — -
i - — . Borower- 1) Mis Sahil Foods, Prop. Residential property land and Building situated at Plot No,
['E{ E:ﬂl;fﬂ j:;:g F:; ggg ;ng Eﬂ Eg; gg?j ) Mr. Sanjay Khanna Add.- 50, Super { 12A, Railway Colony, Near Motikunj Colony, Teh. & Distt| , thﬂ 000/~
|| Dilte 9 6. - a0 3 27 : Market, New Mandi Samiti, Mathura, |1:79,88,906.05| patrura, Area- 297 27 Sq. Mir, Bounded as: East- Rasta =
-_ Proprietor- Mr. Sanjay Khanna Sfo Har Other i . i |
ante.-_s. ! s : . . ; : Ehggwan Khanna Eju};rantnr- Mr. Alay A }34% I:EI g:;?;h?ﬁi: piar;gw sl B L i e
1 The above Statement of Audited Standalone and Consolidated Financial Results for the quarter and year ended 3151 March 2022, were reviewed by the Audit Committee and Khanna Sio H af Bhagwan Kh Iann o Eﬂ:!E. = s
approved by the Board of Direciors at their meeting held on 25 May 2022, The said results along with the audit report of the Statutory Auditors are available on the website of B5E Mrs.  Shakuntala Khanna Wio H a'r
Limited {www.bseindia.com), Mational Stock Exchange of India Limited ('NSE') (www.nseindia.com} and on the Company's website (www.udtlid.com). The Standalone and Elhail;wan Kharnz. Add. of All- 12
Congolidated financial results have been prepared in accordance with the recognifion and measurement principles of the Indian Accounting Standards (Ind AL") prescribed under Railway Colony, m Hunj Mathura '
Section 133 of the Companies Act, 2013 : - ——
2 The Board at its meeting held on 25 May 2022 considered and recommended a final dividend @ 6% i.&; 0.60 per equity share of Rs, 10/- each for the financial year 2021- 22. The e mE MMD ":: C D:::'IEI AIC r::;:‘ﬁif‘fu‘:f:: IFI‘-:EI {'.::nde.n EEREDHE‘I 8862
; f o e ch dividend and Anntal G ; | ided and informed in d - or s and conditions sale pleasa @ lin on" prov n Canara Bank’s website : www.canarabank.com
dates of the Book Closure for the entitlement of such dividend and Annual General Meeting shall be decided and informed in due course of time | B S o O e Earvice grrider M &St Linkad. st <M kilihal Bose; i 3157, Email
For United Drilling Tools Ltd. id: kushal.bi@antaressystems.com. Auctionbidding shall be only through “online Electronic Bidding® through the website portal
Sdi- www.bankeauctiorwizard.com. Bidders are advisad to go through the wabsite for detalled terms before taking part in the e-auction sale
Place: Noida Pramod Kumar Gupta proceeding.
Date : 25.05.2022 Managing Director Place : Mathura Date : 26-05-2022 Authorised Officer
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| Audited Standalone Financial Results for the Quarter and Year | Audited Consolidated Financial Results for the Quarter and Year TeRT B AT el AT $He I EIT-282001.
| Emded 31at March 2022 { ¥ in ‘00g) | Ended 31st March, 2022 {#in ‘000) T 3MEST: pksharmafes@gmail.com
| Sandalone Consolidated cirp.kunalstructural@gmail.com
BN : Quarter Ended Year Ended Quarter Ended Yoar Ended TS ST T 1 3 ﬁr&;ﬁf = ;‘;'_:;6'2022 R
| START TEATT FIIT gd Bl IEEITSQTqu ISy TR Y
Mar-22 Dec-21 Mar-21 Mar-22 Mar-21 Mar-22 Dec-21 | Mar-21 Mar-22 Mar-21 O 21 F ST %;1) °% T @) W ST ﬁl’ﬂﬁ'ﬁ A 2015-16 ¥ ForT FHRT SR
(Budited)  [(Unawdited) | (Aodited) | [Audited) [Audited) (Audited) | (Unaudited)| [Audited) [Audited] | [Audited) it g o A Zlﬁiaﬁéo‘@ e T e S e
Total Revenue from operations | 25.27320] 4211664] 6844296] 16813787 | 20375678 | 32,069.09] 4531586 | 7160457 [ 195767 24 [ 21284928 o ot e e e RS 3 e ST/ e
Profit | {Loss) befors tax | (22.186.58) | (2.577.42) [ (31255.41) ] (28,380.19) | (82.867.53) :zqf.gez;; (10,161.27) | (27,79287) [ 26.793.86) | (83,685.67) - Wmﬁﬁ%ﬁww‘ﬁwﬁﬁl
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Total Comprehensive income for the period gL T A (e 9 i ) T TH-3, e TR 51, ST ST faea, el wrer
oarmprizing Frond fLozy for it perio (ahera) | i i R 3 ¥ T, T O, STT-282002, IR
and othar comprehensive income [after {ax]] LaE,E"ﬂ.iIE!- (9.762.84) | (29,651.15) | (28,234 86) | {81.912.86) | (24,5671.50) | (10,428.46) | (26, 416.86) | {26.096.58) | (B3,223.77) ’ . . ’
; ; ! ) | ol AR L% | { ] TH 3RS satyendrasirp@gmail.com
Equity Share Capital | 00286793 B0.207.33) 8028733 00,267.33 | B80.207.33| O0.267.33) 8026733 B0.207.93) #0.207.33 | 0026733 T 4. oR9T AR e
Raseries (axcluding Revaluation Raserie) as TS 9. IBBI/IPA-001/1P-P00012/2016-17/10036
shown in the Audited Balence Sheet of the [ [ T T-147, 0 TR, Yo deb U, SRT-282002
PrEsious year MA By MA | 9F8 55847 | 456,803 33 M, | A, N | 878,347.59 | 20534417 I TEIT
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Place:- Nalda
Date: 25th May 2022

Nobes: (1] The sheve standaoné & condolidaed nandial results ware reviewed by the Audit Comimdles & he meetng held on 2600 Hﬂ:.l 2022 and appreved and Laken on recard by the Bodd
of Direckars & the meeting held cn 25th May 2022 (2) On accownt of Covid-13 pandemic, the Government of India had imgosed a complete nabion-wide loskdown on 24th March 2020 leading ta
lernpararity shet down of company's manpfachuning Faclifies and aperalion, Since fhen the Goeemmend of India progressivedy relased Gckdown conditions ard has alioeed e indushy to resume il
pperaons i @ phased manner, Again State Govtermmant of Uitar Pradesh impased the Iockdown on Apdl 2021 pawards due o 2rd wane of Coyld-19 Pendamic. The Company's operaians and
financia results for the quarter and year ended 3131 March 2022 have been adwersely Impacted. Further, e Company has made assesament of Its liquidity postion from the previous recaverahility
anf camying value of it assets and liabiltes as an 3188 March 2022 The Compary has corsidered internal and external sowces of infermation for making sak assassment. On the basis of sad
gssessment, the Company expects 1o recover the carying amount of those assets and o material adjustment is included in the financial resulis. The impact of ary everis and devesapment occuLETing
after the date af Snanclal results for the quarter and year anded 31st March 2022 may differ from the esimates as al the date of approval of these financial results znd will be recagnized prospactively.
Given the uncertainbas associated with nature, present condition and bongesity of Covid-19, the company wil clesely monilor any material changes arising aut of prevailing economic canditians and
impact of tha same on the business of the company. (3} These standalone & canzolidated financial resulis have baen prepared in accordanca with the recopriBan and measuwamant principles laid
dowen in Indian Accourting Standard (Ind A5} - 34 Tnterim Financial Reporting’, notified under section 133 of the Companies Act, 2013 read with Companies {Indian Accounting Standards) Rules,
2015, as amanded from fime o tima, and athar accaunting principlas ganarally accapiad i India [4) The abowva is an axlract of Audided Standalone & consolidaied Financial Resuls filad with the
Stock Exchanges under Requlation 33 of the SEB! (LisSng Obfigations and Disclasuwre Requirements) Regulaions, 2075, The Audited Financial Rasulis arg avaiable on tha Sleck Exchanpa wabsite
(www_bsesndia.com) and on the Company’s wabssie [weww pkrgroupain), (5) Mo Provision for Dafesred Tax Liabiibes/ Deferred Tax Assets including currant tax has baen recognized during the quartar
and waar ended 3158 March 2022 due %o carmed forward business lossas and unabscrbed depreciation, (B) In the aforasasd financials results the figures for the Tast quarter of the Gurreat and pravious
financial year ang lhe balancng fgures between audited figures in respect of the Tdl inancial vear and the published year o date Agures up ba the end of third quarier of the Gurrerl and pegvious
financial year which were Subjected o limbed review Dy statubary awdiloes
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